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Customs. Excise and Service Tax Appellate Tribunal
i sl TR 2. R & g A faed, foell 110066
West Block No - 2. R.K. Puram, New Delhi-110066

Dated. 30 Oct 2024
RTI 1D No 19-05:2024
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Sub- Information sought under Right to information Act. 2005

Sir.

1 Reference is made to your letter No. F No. R/20011/92/2024 dated 16 Oct
2024 sent by email dated 16 Oct 2024 to this office.

2. Annexed herewith the reply of a/im RT! application as received from the
Account Section of this office vide letter No. 115/CESTAT/Cash/RT|/2024 dated 29
Oct 2024 . The reply of the Administrative section is still awaited and will be sent
as soon as it is received.

3. It is submitted that this office is uploading suo-moto the information related
to expenditure. tender, and budget to our website-

https. fcesrat.gov,in/noticestatus# under the head of 'Notice/Circular/Tender/RTI'4

4 Trus 1s for your further necessary action, please.
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F No. HRCESTAL Cash RT12024
Customs Facise & Service Tay -\ppcll:nc Uribunal
W est Block No. 2. RN Puram. New Dethi-1 D00
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sh.Ssintosh Kumar Fivan
Dy. Registrar/CPLHO
CESTAT.New Delhi

P RTL ACt-2005 1D No. 19-0372024res.

Sab: manph of informatiog unde

Nitv.

Refer to yeur letter i 9.0 CESTAT/CPIO-ND/2024 dt. 22.10.2024 under
LD No. 19-05/2024, the requisite information as per point 2 and 6 is turnished as pes

detail below:-

Point - 2 No plan expenditure has made .
Total vearly budget and Fxpenditure is enclosed for kind consideration.

<

Point---6

Cubmitted tor mformation please.

Yours Faithyat
(N

1210
Vigkesh Guptan
Dy, ResisurardsDa)
CESTA T New Dethi
Ph. 26108878

Fnel: As above




Dated: Oct 2024

Fie No RTIIDNC

Sun: Informaton sought under Right 10 Information Act. 2005

24 dated 16 Oct 2024

w

No F.No R"20011/92/‘2O

de to letter
(Copy annexed)

1 Reference 15 Ma
mail dated 16 Oct 2024 to this office

sentby €
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It is requested 10 please provide the following nformation as @

~

nid RT1 application-

der S. 6(3) of the Right 0

n is transferred to you un

3 This RTI applicatio
~formation AcL 2005, hence 1t s requested 10 provide the information in a tme
Acung manner 1o cornsolidate and send to the applicant. please.
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FNOS6(12) CESTAT CASH M.Q.EXP. 2024-25
Ministry of Finance
CUSTOMS EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL
West Block No-2. R.K.Puram. New Delhi-110006

Daled:-37./'09,s’2024
To

L he Under Secretary (1FU - (th
\Ministry of Finance.

Deptt. Of Revenue.

North Block. New Delhi.

Subiccl:—(‘gnsolidalc Monthly Expenditure Statement__for the month_of

Sep-2024reg.
Sir.

| am to forward herewith the consolidate expenditure statement
{or the month of Sep-2024 (F.Y 2024-25) in respect of Customs Excise
and Service Tax Appellate Tribunal. New Delhi. for your information

and necessary action please.

Yours Faithfully,
y! 0¥

Drawing & Disbursing Officer
CESTAT. New Delhi

Copy loi-

1. The Pav & Accounts Office, Min. of Finance, Deptt. of
Revenue, New Delhi.

~ Computer Section for uploading website. )

. Office Copy.
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Customs. Excise & Service Tax Appeltate Tabun

al, New Delhi

Consolidated Monthty statement of cxpenditure for the month of Sep, 2024

Isanctioned

—+ .
{Salaries

:Wages
\Pensinary Charge
_Rewards

Medical Treatment
_Nﬂlowances

_L1C

Trammg Expenses
_DTE

FTE

O E

RRT

“printing and Publlcauon
cht for Others

‘Digital Equipment

Fuel and Lubricants
Advemsmg and Publicity
Minor civil and electric Works
_Proierssngggl Services

_Repair and Maintenace
interest Payments
Othger Revenue expcn ndlture
information Techno!ogy
Off:ce Expenses

To_tg]_LRevenue > Section)
CAPITAL SECTION
_Motor Vehicles
Machinery and Equipment

‘_Other capital Expenditure

Information.Computer,
Telecommunications{ICTjequipment

_Furniture & Fixture
Other Fixed Assets
Total (Caprtal Sectton)

Grapt IotalZa e e i v

i b | #548100000{ % "

cansalidate statement
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| -24440642

7 -180368

25076611,

287436

‘Budge( ) ?rol)oninate Actual Expenditure Progressive Variation hetween propotionate
. 1-09-24 to 30-09-24 30-09-2024|saviny excess
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12500000] §250000| 755209 3834834 2415166
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